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SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
IANo 1 1In Petition(s) for Special Leave to Appeal (Cvil)..CC. 4817/2004
(From the judgenent and order dated 27/05/2004 in WP 1563/ 04
of The HI GH COURT OF BQOVBAY)
MS. M TTLE BROTHERS & ANR. Petitioner (s)
VERSUS

STATE OF MAHARASHTRA & ORS. Respondent (s)

( Wth Appln(s). for pernmission to file SLP)
( Wth Ofice Report )

Date : 31/05/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL (Vacati on Bench)
HON BLE MR, JUSTI CE B. N. AGRAVWAL

For Petitioner (s) M . Shanti Bhushan, Sr. Adv.
M. P. H. Par ekh, Adv.
M . Saneer Par ekh, Adv.
M . Suneet Lal, Adv. for
Ms P.H Parekh & Co.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

List this matter on 4th June, 2004.

(USHA BHARDVWAJ) (MADHU SAXENA)
P.S. TO REG STRAR COURT MASTER



